Form-1

List of cases e-filed during the month of February, 2024
Sr |Court District Case No. Petitioner Name Vs. |Advocate Advocate Advocate Date of Date of e]
No. Respondent Name Mobile number |E-mail Id Registraton (filing
(1) (2) (3) (4) (5) (6) (7 (8) (9) (10)
1 [High Court of Bombay at Goa North Goa - - - - - - -
2 |Court of the District Judge-1 & Addl. Sess. North Goa - - - - - - -
Judae, Panaii
3 |Court of the District Judge-1 & Addl. Sessions North Goa - - - - - - -
Judge Court, Mapusa
4 | The Senior Civil Judge, & CIJM A’ Court, Panaji North Goa - - - - - - -
5 |The Senior Civil Judge,& JMFC 'B' Court, Panaji North Goa - - - - - - -
6 |The Senior Civil Judge, & JMFC A’ Court, North Goa - - - - - - -
Mapusa
7 |The Senior Civil Judge, & JMFC 'B' Court, North Goa - - - - - N -
Mapusa
8 |The Senior Civil Judge, & JMFC 'A’ Court, North Goa - - - - - _ _
Bicholim
9 |The Senior Civil Judge, & JMFC 'A' Court, Ponda| North Goa - - - - - B -
10 |Court of the District Judge-1 & Addl. Sess. South Goa - - - - - - -
Judge, Margao
11 |Court of the District Judge-2 & Addl. Sessions South Goa - - - - - B -
Judge Court, Margao
12 [The Senior Civil Judge, & CIM 'A’ Court, Margao | South Goa - - - - - - -
13 |The Senior Civil Judge,& JMFC '1st Addl' South Goa - - - - - B -
Margao
14 |The Senior Civil Judge, & JMFC A’ Court, Vasco | South Goa - - - - - - -
15 |The Senior Civil Judge, & JMFC 'A’ Court, South Goa - - - - - B -
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Form-2

List of cases in which

e-Payment of Court fees was ma

de during the month of February, 2024

Sr |Court District Case No. Petitioner Name Vs. |Advocate Date of Date of e-
No. Respondent Name registraton Payment
court feec
(1) (2) (3) (4) (5) (6) (7 (8)
1 [Hiah Court of Bombav at Goa North Goa - - - - -
1 [Court of the District Judge-1 & Addl. Sess. North Goa - - - - -
Judge, Panaiji
2, |Court of the District Judge-1 & Addl. Sessions North Goa - - - - -
Judge Court, Mapusa
3 |The Senior Civil Judge, & CIM 'A' Court, Panaji North Goa - - - - -
4 | The Senior Civil Judge,& JMFC 'B' Court, Panaji North Goa - - - - -
5 |The Senior Civil Judge, & JMFC 'A’ Court, North Goa - - - - -
Mapusa
6 | The Senior Civil Judge, & JMFC 'B' Court, North Goa - - - - -
Mapusa
7 |The Senior Civil Judge, & JMFC 'A’ Court, North Goa - - - - -
Bicholim
8 |The Senior Civil Judge, & JMFC 'A’' Court, Ponda| North Goa - - - - -
9 |Court of the District Judge-1 & Addl. Sess. South Goa - - - - -
Judge, Margao
10 |Court of the District Judge-2 & Addl. Sessions South Goa - - - - B
Judge Court, Margao
11 |The Senior Civil Judge, & CIM 'A' Court, Margao | South Goa - - - - -
12 |The Senior Civil Judge,& JMFC '1st Addl' South Goa - - - - -
Margao
13 |The Senior Civil Judge, & JMFC 'A' Court, Vasco | South Goa - - - - -
14 |The Senior Civil Judge, & JMFC 'A’ Court, South Goa - - - - -
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Form-3

List of cases in which Electronic Service

of Process has taken place during the month of February, 2024

Sr |Court District Case No. Petitioner Name Vs. |Advocate Date of Date of
No. Respondent Name registraton electronic
service of
nracace
(1) (2) (3) (4) (5) (6) (7 (8)
1 [Hiah Court of Bombav at Goa North Goa - - - - -
2 |Court of the District Judge-1 & Addl. Sess. North Goa - - - - -
Judge, Panaiji
3 |Court of the District Judge-1 & Addl. Sessions North Goa - - - - -
Judge Court, Mapusa
4 | The Senior Civil Judge, & CIM 'A' Court, Panaji North Goa - - - - -
5 |The Senior Civil Judge,& JMFC 'B' Court, Panaiji North Goa - - - - -
6 |The Senior Civil Judge, & JMFC 'A’ Court, North Goa - - - - -
Mapusa
7 | The Senior Civil Judge, & JMFC 'B' Court, North Goa - - - - -
Mapusa
8 |The Senior Civil Judge, & JMFC ‘A’ Court, North Goa - - - - -
Bicholim
9 |The Senior Civil Judge, & JMFC 'A’' Court, Ponda| North Goa - - - - -
10 |Court of the District Judge-1 & Addl. Sess. South Goa - - - - -
Judge, Margao
11 |Court of the District Judge-2 & Addl. Sessions South Goa - - - - B
Judge Court, Margao
12 |The Senior Civil Judge, & CIM 'A' Court, Margao | South Goa - - - - -
13 |The Senior Civil Judge,& JMFC '1st Addl' South Goa - - - - -
Margao
14 |The Senior Civil Judge, & JMFC 'A' Court, Vasco | South Goa - - - - -
15 |The Senior Civil Judge, & JMFC A’ Court, South Goa - - - - -
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Form-4

List of Total no of cases randomly allocated during the month of February, 20

24

Sr |Court District Court Name Court No. Case type |Case count
No. (No of cases
randomly
allncatad
(1) (2) (3) (4) (5) (6) (7)
1 |Hiagh Court of Bombayv at Goa North Goa - - - -
2 |Court of the District Judge-1 & Addl. Sess. North Goa [District Judge-1, 3 Commercial 0
Judage. Panaii Panaii Appeal
3 |Court of the District Judge-1 & Addl. Sessions North Goa |District Judge-1, - - -
Judge Court, Mapusa Mapusa
4 | The Senior Civil Judge, & CJM ‘A’ Court, Panaji North Goa A’ Pangii - - -
5 |The Senior Civil Judge,& JMFC 'B' Court, Panaji North Goa B' Panaji - - -
6 | The Senior Civil Judge, & JMFC A’ Court, North Goa A’ Mapusa - - -
Mapusa
7 |The Senior Civil Judge, & JMFC 'B' Court, North Goa B' Mapusa - - -
Mapusa
8 The S_enlor Civil Judge, & JMFC ‘A’ Court, North Goa A Bicholim - - -
Bicholim
9 |The Senior Civil Judge, & JMFC 'A' Court, Ponda| North Goa A Ponda - - -
10 ?o;n o:\/llhe District Judge-1 & Addl. Sess. South Goa Court of the District - - -
udge, Margao Judge-1 & Addl.
Sess. Judge, Margao
11 [Court of the District Judge-2 & Addl. Sessions South Goa |Court of the District - - -
Judge Court, Margao Judge-2 & Addl.
Sessions Judge
Court, Margao
12 [The Senior Civil Judge, & CIM 'A’ Court, Margao | South Goa |The Senior Civil - - -
Judge, & CIM ‘A’
Court, Margao
13 |The Senior Civil Judge,& JMFC '1st Addl' South Goa |The Senior Civil - - -
Margao Judge,& JMFC '1st
Addl' Margao
14 |The Senior Civil Judge, & JMFC 'A' Court, Vasco | South Goa |The Senior Civil - - -
Judge, & JMFC ‘A’
Court, Vasco
15 [The Senior Civil Judge, & JMFC 'A’ Court, South Goa |The Senior Civil - - -

Quepem
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Form-5

List of cases in which Case Management Hearing was h

eld during the month of February, 2024

Sr |Court District Case No. Petitioner Name Vs. |Advocate Date of Date of case
No. Respondent Name registraton management
Hearina
(1) (2) (3) (4) (5) (6) (7 (8)
1 [Hiah Court of Bombav at Goa North Goa - - - - -
2 |Court of the District Judge-1 & Addl. Sess. North Goa - - - - -
Judge, Panaiji
3 |Court of the District Judge-1 & Addl. Sessions North Goa - - - - -
Judge Court, Mapusa
4 | The Senior Civil Judge, & CIM 'A' Court, Panaji North Goa - - - - -
5 |The Senior Civil Judge,& JMFC 'B' Court, Panaiji North Goa - - - - -
6 |The Senior Civil Judge, & JMFC A’ Court, North Goa - - - - -
Mapusa
7 | The Senior Civil Judge, & JMFC 'B' Court, North Goa - - - - -
Mapusa
8 |The Senior Civil Judge, & JMFC ‘A’ Court, North Goa - - - - -
Bicholim
9 |The Senior Civil Judge, & JMFC 'A’' Court, Ponda| North Goa - - - - -
10 |Court of the District Judge-1 & Addl. Sess. South Goa - - - - -
Judge, Margao
11 |Court of the District Judge-2 & Addl. Sessions South Goa - - - - B
Judge Court, Margao
12 |The Senior Civil Judge, & CIM 'A' Court, Margao | South Goa - - - - -
13 |The Senior Civil Judge,& JMFC '1st Addl' South Goa - - - - -
Margao
14 |The Senior Civil Judge, & JMFC 'A' Court, Vasco | South Goa - - - - -
15 |The Senior Civil Judge, & JMFC A’ Court, South Goa - - - - -
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Form-6

Contested Commercial cases disposed du

ring the month of February, 20

24

Sr |Court District Case No. Petitioner Name Vs. |Advocate Date of Whether Date of Days for |Nature of Date of No. of days |Act Section
No. Respondent Name registraton Urgent Relief |decision Disposal |disposal execution |for execution

was sought (contested/ |of degree |of Degree

and pre- settled) from date of

Institution Decision

Mediation did

not take place

(Yes/No)

(1) (2) (3) (4) (5) (6) (7 (8) (9) (10) (11) (12) (13) (14)
1 [High Court of Bombay at Goa North Goa - - - - - - - - - - -
2 |Court of the District Judge-1 & Addl. Sess. North Goa COMA No. 10/2022 | Beyond Motion India |Adv. Shri. D. 15-10-22 No 07-02-24 478 contested - 13(1A),

Judge, Panaji Pvt. Ltd. V/s La Lawande 37(1)(b)
Calypso Hotels (P) Ltd.| Adv. Shri. A.
Rhnha
3 |Court of the District Judge-1 & Addl. Sessions North Goa - - - - - - - - - - -
Judge Court, Mapusa
4 | The Senior Civil Judge, & CJM ‘A’ Court, Panaji North Goa COMS NO.37/21/B | Afons Infrastructure V. 29-09-21 No 20-02-24 874 settled - - -
Ltd. V/s Infrastructural| Bhandankar
Development Co. Ltd. A. Bhobe
5 |The Senior Civil Judge,& JMFC 'B' Court, Panaji North Goa - - - - - - - - - - -
6 |The Senior Civil Judge, & JMFC 'A' Court, North Goa - - - - - - - - - B -
Mapusa
7 |The Senior Civil Judge, & JMFC 'B' Court, North Goa - - - - - - - - - - -
Mapusa
8 |The Senior Civil Judge, & JMFC ‘A’ Court, North Goa - - - - - - - - - B -
Bicholim
9 |The Senior Civil Judge, & JMFC 'A’' Court, Ponda| North Goa - - - - - - - - - - -
10 |Court of the District Judge-1 & Addl. Sess. South Goa - - - - - - - - - B -
Judge, Margao
11 |Court of the District Judge-2 & Addl. Sessions South Goa - - - - - - - - - - -
Judge Court, Margao

12 |The Senior Civil Judge, & CIM 'A' Court, Margao | South Goa - - - - - - - - - B -

13 |The Senior Civil Judge,& JMFC '1st Addl' South Goa - - - - - - - - - _ _
Margao

14 |The Senior Civil Judge, & JMFC 'A' Court, Vasco | South Goa - - - - - - - - - B -

15 |The Senior Civil Judge, & JMFC 'A’ Court, South Goa - - - - - - - - - _ _
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Form-7

Summary of Commercial Cases during the montt

of Jnauary, 2024

Sr |(Court District Total Number of |Total Number of Total Total number
No. cases pending on |cases instituted Number of |of cases
the 1st day of the |during the month of |cases pending at the
month of February, 2024 disposed end of the
February, 2024 during the |month of
month of February, 2024
February,
(1) (2) (3) (4) (5) (6) (7
1 |Hiah Court of Bombav at Goa North Goa 10 0 0 10
2 |Court of the District Judge-1 & Addl. Sess. North Goa 1 0 0 1
Judge, Panaii

3 |Court of the District Judge-1 & Addl. Sessions North Goa 7 1 1 7
Judge Court, Mapusa

4 | The Senior Civil Judge, & CJM ‘A’ Court, Panaji North Goa 38 5 0 43

5 |The Senior Civil Judge,& JMFC 'B' Court, Panaji North Goa 49 0 1 48

6 |The Senior Civil Judge, & JMFC 'A’ Court, North Goa 33 7 2 38
Mapusa

7 |The Senior Civil Judge, & JMFC 'B' Court, North Goa 33 6 0 39
Mapusa

8 |The Senior Civil Judge, & JMFC 'A’ Court, North Goa 16 0 0 16
Bicholim

9 |The Senior Civil Judge, & JMFC 'A’ Court, Ponda| North Goa 13 0 0 13

10 |Court of the District Judge-1 & Addl. Sess. South Goa 1 0 0 1
Judge, Margao

11 |Court of the District Judge-2 & Addl. Sessions South Goa 3 0 0 3
Judge Court, Margao

12 [The Senior Civil Judge, & CIM 'A' Court, Margao South Goa 22 1 0 23
13 |The Senior Civil Judge,& JMFC '1st Addl' South Goa 12 0 0 12

Margao

14 |The Senior Civil Judge, & JMFC A’ Court, Vasco | South Goa 19 0 0 19

15 [The Senior Civil Judge, & JMFC 'A’ Court, South Goa 13 0 0 13
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Form-6(i
List of cases received for Pre-Institution Mediation and settlement during the month of February, 2024
Sr |[Name of mediation centre (For example , |[Total Total number of Total number of Total Total number
No. [DLSA or Main Mediation Centre Mumabi) |number of applications cases settled Number of |of application
applications |received during during the month of [non- pending
pending on |the month February, 2024 starter pending at the
the 1st day ([February, 2024 cases end of the
of the month during the |month of
of February, month of February, 2024
2024 February,
(1) (2) (3) (4) (5) (6) (7
1 |High Court Mediation Monitoring Sub - - - - -
Committe at Goa
2 [North Goa District Legal Services Authority,
Panaii 7 2 0 2 7
3 |South Goa District Legal Services Authority, - - - - -
Margao
Form-6(ii)
Mediation data on Quaterly Basis February, 2024
Sr |Name of the authority No. of Nature of applicant party Nature of Opposite party No. of applications slab-wise as per schedule-II No of No. of No. of No. of
No. application applications |applications |application |application
received by disposed off |referred for (where no where
authority as per Rule |mediation settlement |parties
3(4) and arrived at as |[reached a
3(6) per Rule settlement
7(1)(ix) as per rule
Individual Corporate Individual Corporate 1 [ 1T [ 11 [ v Vv
(1) (2) (3) (4) (5) (6) (7 (8) (9) (10) (11) (12)
1 |High Court Mediation Monitoring Sub 0 0 0 0 0 0 0 0 0 0 0 0 0 0
Committe at Goa
2 |North Goa District Legal Services Authority,
Panaii 2 1 1 1 1 ] 1 0 0 1 2 0 0 0
3 |South Goa District Legal Services Authority, 0 0 0 0 0 0 0 0 0 0 0 0 0 0
Margao
Porvorim

Date: 04/03/2024
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